THE HIGH COURT OF MANIPUR

NOTIFICATION
Dated, the 19 July, 2019.

No.,HCM/1/96/BENC}:/ “’L,xs} directed, it is hereby informed to all the
learned counsel and concerne parties that Single Bench of Hon'ble Mr. Justice
Kh. Nobin Singh will hold court at 11.00 a.m. instead of at 10.30 a.m. on
20/7/2019 av his Lordship will be on offi cial engagement.

Sd/-

( ALEK MUIVAH )
JOINT REGISTRAR (JUDL.)

Copy to :-

1. The A jvocate General, Govt. of M Inipur.

2. The G yvt. Advocates, Govt. of Maipur.

3. The R :gistrar, Administration & Vi gilance, High Court of Manipur.

4. The President, High Court Bar Association, Manipur. .. kind i . & :
5. The P ‘esident, AMBA, Manipur. ﬁgi:;ng;:f,loezm;:%;zdurcula"on
6. All the: Jt. Registrars, High Court cf Manipur.

7. All th 2 Deputy Registrars, High Ccurt of Manipur.

8. The F'rincipal Secretary to Hon'ble The Chief Justice, High Court of Manipur.

9. All th e Assistant Registrars/L.R.O., Sr. Grade Stenographer, High Court of Manipur.
10.The 12.S. to Hon'ble Mr. Justice Lanusungkum Jamir. :
11.The P.S. to Hon'ble Mr. Justice Kh Nobin Singh.

12.The P.S. to Hon'ble Mr. justice Mv Muralidaran.

13.The P.S. to Registrar General, High Court of Manipur.

14.The P.S. to Registrar (Judicial), Hicth Court of Manipur

- \45-The: System Analyst, High Court of Mznipur for uploading the same to the official

we'psite.

16.All the Superintendents/Couﬁ Offic:2rs/Stamp Reporter/ProtocoI Officer,
Higjh Court of Manipur.

17.The Court Masters, High Court of I/ anipur.

18.G sard File/Order Book.

19. Nptice Board.

20.Concerned file.
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